FORM G

INVITATION FOR EXPRESSION OF INTEREST FOR

JAGDISH CONSTRUCTION LIMITED OPERATING IN TRANSPORTATION OF
BULK CONSTRUCTION MATERIALS LIKE CEMENT AND FLY ASH ETC.

(Under sub-regulation (1) of regulation 36A of the Insolvency and Bankruptcy Board of India
(Insolvency Resolution Process for Corporate Persons) Regulations, 2016)

SL. RELEVANT PARTICULARS
1. | Name of the corporate debtor along | JAGDISH CONSTRUCTION LIMITED
with PAN & CIN/ LLP No. CIN:- U45202MP1990PLC005700
PAN:- AABCJ0294K
2. | Address of the registered office 25, Jaroli Trade Centre, 1st Floor, In front of
Jama Masjid, Neemuch, Madhya Pradesh-
458441
3. | URL of website Not Available
4. | Details of place where majority of Neemuch, UTCLVikram, UTCL Awarpur,
fixed assets are located ACC JAMUL,PAYF,(M P), Ravan &
Kukurdhi (CG) ,JCL (RJ), JCL (MH)
5. | Installed capacity of main products/ NA
services
6. | Quantity and value of main .
products/ services sold in last Suantlty- NIL
: . alue-55 Crore (App.)
financial year
7. | Number of employees/ workmen 235
8. | Further details including last Last available audited financial statements are
available financial statements (with | for FY 2024-25. Details can be obtained from
schedules) of two years, lists of Resolution Professional by sending an email
creditors are available at URL: at:
cirpjagdishconstructionlimited@gmail.com
9. | Eligibility for resolution applicants | Eligibility criteria are mentioned in the
under section 25(2)(h) of the Code | detailed ‘Invitation for Expression of Interest’
is available at URL: and can be obtained from Resolution
Professional by sending an
email at:
cirpjagdishconstructionlimited@gmail.com
10. | Last date for receipt of expression
of intorost pLoTexp 10.11.2026, Tuesday
11. | Date of issue of provisional list of .
prospective resolution applicants 20.11.2026, Friday
12. | Last date for submission of
objections to provisional list 25.11.2026, Wednesday
13. | Date of issue of final list of
prospective resolution applicants 05.12.2026, Saturday
14. | Date of issue of information
memorandum, evaluation matrix 10.12.2026, Thursday



mailto:cirpjagdishconstructionlimited@gmail.com
mailto:cirpjagdishconstructionlimited@gmail.com

and request for resolution plans to
prospective resolution applicants

15. | Last date for submission of

resolution plans 09.01.2027, Saturday

16. | Process email id to submit cirpjagdishconstructionlimited@gmail.com
Expression of Interest
17. | Details of the Corporate Debtor’s UDYAM-MP-33-0000518

Registration Status as MSME

Rishabh Chand Lodha
Resolution Professional of Jagdish Construction Limited
IBBI/TPA-001/IP-P01075/2017-2018/11766
E-5, Basant Vihar, Bhilwara, Rajasthan — 311001
AFA Valid Upto : 31.12.2026
Regd. E-mail with IBBI:
Date: 16.10.2026

Place: Bhilwara
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Adhikari says Police,

BSF curb smu

PTI
KOLKATA

West Bengal Chief Minister
Suvendu Adhikari on Thurs-
day said the state police was
working in coordination with
the BSF to stop cattle, nar-
cotics and counterfeit cur-
rency smuggling and prevent
cross-border infiltration and
human trafficking.

Inaugurating a Durga Puja
in the Lalbagh area of Murshi-
dabad district, Adhikari said
the international boundary
was being fenced by the
Border Security Force (BSF)
with logistical support pro-
vided by the police and the
state government.

Giving a call for a "nar-
cotics-free West Bengal”, the
CM said 5,000 bottles of cough
syrup were recently de-
stroyed near the India-Bang-
ladesh border in Jalangi "as
part of our objective to have a
narcotics-free Murshidabad.

Appealing to the people to
put an end to marriage of
underage girls, he said 60,000

ggling

Cough syrup bottles, fake notes, heroin,
opium and cattle used to be smuggled
to Bangladesh... We are committed to
totally eliminate smuggling... We have
also stopped cross-border infiltration
and trafficking of girls

B Suvendu Adhikari,
West Bengal Chief Minister

minors have undergone insti-
tutional deliveries in the state
from January to June this
year, and of them, 9,700 were
from Murshidabad alone.

"I appeal to everyone to
help us save the girls," he said.

"Under the previous re-
gime, girls as young as 12 to 15
years were married off and
they became pregnant. This is
illegal... Our government
wants to reform the society
and not remain confined only
to administrative work," he
added. He said a meeting will
be held in Delhi on Oct 27 on
river erosion. Erosion by the

Ganga River is a major issue in
Murshidabad district.

The CM said two puja pan-
dals in the district have ex-
perienced "untoward
incidents", and the police
were probing to find out those
"behind the mischief to spoil
people's joy".

Adhikari said the number
of pujas being organised in
the state has increased to
58,000 this year from 45,000
last year. "We have waived
electricity charges for the
pujas and allocated Rs 1 lakh
each to the 58,000 pujas of the
state,” he said.

Court asks Mahua Moitra to
delete posts on chief secretary

IANS
KOLKATA

A court in Kolkata on Thurs-
day directed Mahua Moitra,
the Trinamool Congress-Ma-
mata Lok Sabha member from
Krishnanagar constituency in
Nadia district of West Bengal,
to immediately delete two de-
rogatory social media posts
made by her about the current
West Bengal chief secretary
Manoj Kumar Agarwal over
the latter's role in the special
intensive revision (SIR) exer-
cise when he was the state's

chief electoral officer (CEO).
In the social media post,
Moitra described Agarwal as
"Vote Chor (Vote Thief)".
Agarwal first served a legal
notice to Moitra over the posts
and subsequently filed a defa-
mation suit against her de-
manding a libel compensation
of Rs 10 crore. The matter
came up for hearing at a lower
court at Alipore in South Kol-
kata on Thursday and at the
end of the hearing the judge of
the court said that Krishnana-
gar Lok Sabha MP will not be
able to share any new post on

social media making any de-
famatory comments against
the chief secretary and will
also not be able to re-share any
old social media post related

HC REJECTS SEN'S
ANTICIPATORY BAIL
PLEA IN ED CASE

IANS
KOLKATA

The Calcutta High Court on
Thursday rejected the antici-
patory bail plea of former
West Bengal tourism min-
ister and former Minister of
State for Information and
Cultural Affairs Indranil Sen
in a money laundering case
being investigated by the En-
forcement Directorate (ED).
Sen, a singer-turned-
politician, and his wife, Mad-
huchanda Sen, are accused
of alleged irregularities in-
volving the sale of fake
passes for Durga Puja tours
using the UNESCO tag. The
amount involved in the al-
leged transactions was in-

itially estimated at around Rs
60 crore.

The Kolkata Police began
investigating the matter fol-
lowing a complaint regis-
tered at Bowbazar Police
Station. The ED sub-
sequently initiated its own
investigation by registering
an Enforcement Case In-
formation Report (ECIR).

Last month, the central
agency conducted raids and
searches at multiple loca-
tions, including Sen’s resi-
dence, the premises of some
of his relatives and the office
or premises of an event man-
ager connected with the
case. The agency also ques-
tioned Sen twice as part of its
investigation.

Rtd customs officer
shot dead in Bihar

Dheeraj Kumar

PATNA

A retired customs officer,
Ramkumar Singh, was shot
dead by unidentified assail-
ants near Jain College in Ara
on Thursday morning.

Police said assailants fired
six to seven rounds at Singh
before fleeing the scene. He
sustained multiple bullet in-
juries. According to local resi-
dents, Singh regularly went for
morning walks, following a

nearly fixed route from Jain
College towards Ramna Mai-
dan. The assailants are sus-
pected to have been familiar
with his routine.

Singh was associated with
social organisations and had
served as secretary of the Ro-
tary Club. He was also associ-
ated with a Kshatriya
organisation.

Police suspect a land dis-
pute may have led to the
murder, though the motive
has not been established.

Date : 16.10.2026
Place : Indore

GORANI INDUSTRIES LIMITED

Registered Office: 32-33, Sector-F, Sanwer Road,

Industrial Area, Indore - 452 015 (M.P.)
CIN: L28121MP1995PLC009170, E-mail: gorani.industries@yahoo.com
Phone: 0731-2723201-3, Website: www.goraniindustries.com

NOTICE TO SHAREHOLDERS OF GORANI INDUSTRIES LIMITED
WITH RESPECT TO SPECIAL WINDOW FOR RE-LODGEMENT OF

TRANSFER REQUESTS OF PHYSICAL SHARES

Pursuant to earlier, SEBI Circular No. SEBI/HO/MIRSD/MIRSDPoD/PICIR/
2025/97 dated July 2, 2025 and SEBI Circular No. SEBIH0/38/13/11(2) 2026-
MIRSD-PQD/I/3750/2026 dated January 30, 2026, all Shareholders of the
Company are hereby informed that a Special Window is open for a period of
one year, from February 05, 2026 to February 04, 2027, for re-lodgement of
transfer requests of physical shares, which were lodged prior to the deadline of
April 1, 2019 and which were rejected/returned/not attended to due deficiency
inthe documents/process/or otherwise.

Investors who have missed earlier deadline are encouraged to take this
opportunity by furnishing the necessary documents to the Company's
Registrar and Transfer Agenti.e. MUFG Intime India Private Limited (formerly
known as Link Intime India Private Limited) at C-101, 1st Floor, Embassy,
247 Park, Lal Bahadur Shastri Marg, Vikhroli (West), Mumbai-400083.

In case the shareholders have any queries on the subject matter they
may contact the Registrar & Share Transfer Agent, at C 101, 1st Floor,
Embassy, 247 Park, L B S Marg, Vikhroli West, Mumbai-400083, Contact No.
(0) 8108116767 or send mail to investor.helpdesk@in.mpms.mufg.com.

For Gorani Industries Limited
Sd/-
Nakul Gorani
Holding DIN: 06543317
(Whole Time Director)
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(Under sub-regulation (1) of regulation 36A of the Insolvency and Bankruptcy Board
of India (Insolvency Resolution Process for Corporate Persons) Regulations, 2016)

to the same matter.

CAPRI GLOBAL CAPITAL LIMITED

Registered & Corporate Office:- 502, Tower-A, Peninsula Business Park, Senapati Bapat Marg,
Lower Parel, Mumbai-400013, Circle Office :- 9B, 2nd Floor, Pusa Road, New Delhi — 110060

APPENDIX IV POSSESSION NOTICE (for immovable property)

Whereas, the undersigned being the Authorized Officer of Capri Global Capital Limited (CGCL) under the Securitisation and
Reconstruction of Financial Assets and Enforcement of Security Interest Act 2002 and in exercise of powers conferred under
section13(12) read with Rule 3 of the Security Interest (Enforcement) Rules 2002, Demand Notice(s) issued by the Authorised
Officer of the company to the Borrower(s) / Guarantor(s) mentioned herein below to repay the amount mentioned in the notice
within 60 days from the date of receipt of the said notice. The borrower having failed to repay the amount, notice is hereby given to
the Borrower(s)/ Guarantor(s) and the public in general that the undersigned has taken possession of the property described
herein below in exercise of powers conferred on him under Sub-Section (4) of the Section 13 of the said Act read with Rule 8 of the
Security Interest Enforcement rules, 2002. The borrower's attention is invited to provisions of sub —section (8) of section 13 of the
Act, in respect of time available, to redeemthe secured assets. The borrower in particular and the public in general are hereby
cautioned not to deal with the property and any dealings with the property will be subject to the charge of CGCL for an amount as
mentioned herein under with interest thereon.

“APR GLOBAL

TAaKiLL

S.| Name of the Borrower(s) Description of Secured Asset Demand Notice| Date of

N.| / Guarantor(s) (Immovable Property) Date & Amount |Possession

1. (Loan Account No. All that piece and parcel of property havingland| ~ 16-07-2026 | ¢ 10,2026
LNMEDH1000166628 (Old) | and building bearing: House No.83, Area Rs. 29,13,099/-

80300005603301 (New)

of our Dhar Branch)

Avnesh Singh Chauhan
(Borrower)

Sobha Chauhan (Co-Borrower)

Place: DHAR Date : 16.10.2026 Sd/-

Admeasuring 600 Sq. Ft.,ward No. 14, (guide Line According To 06), Laxmi Vihar
Colony, Rajgarh, Tehsil Sardarpur, District Dhar, Madhya Pradesh, 454116,
Boundaries Of Property:-, North - Plot No 82, South - Plot No 84, Gourav Dube, East -
Plot No 64, West - Colony Road

(Authorised Officer) For Capri Global Capital Limited (CGCL)

Shriram Asset Reconstruction Private Limited (SARPL)

(Acting in its' capacity as Trustee of various SARC Trusts)
Regd. Office: Shriram House, No.4, Burkit Road, T. Nagar, Chennai-600017.
Corporate Office: Unit No.FF-A-05, A Wing], First Floor, Art Guild House, Phoenix Market City, LBS
Marg, Kurla (West), Mumbai-400070. Phone No.:1800 120 2389; customercare@shriramarc.com.

POSSESSION NOTICE (FOR IMMOVABLE PROPERTY)
[Appendix-IV Under Rule 8(1) Security Interest (Enforcement) Rules, 2002]

Whereas, the undersigned being the authorized officer of the Shriram Asset Reconstruction Private Limited (acting in capacity
as Trustees of SARC TRUST-11/ SARC - TRUST-16) under Section (5) of the SARFAESI Act having acquired the financial assets
pertaining to various borrowers including the borrowers mentioned herein below together with the underlying security interest
created thereof along with all the rights, title and interest thereupon from secured creditor/Original Lender/Assignor i.e. M/s Jana
Small Finance Bank Limited under the Securitization and Reconstruction of Financial Assets and Enforcement of Security Interest
Act, 2002 (hereinafter referred to as "Sarfaesi Act") & in compliance of Rule 8(1) of Enforcement of Security Interest Act, 2002, and
in exercise of powers conferred under section 13(12) read with Rule 3 of the Security Interest (Enforcement) Rules 2002, issued
demand notice dated mentioned below in the table Under Section 13(2) of the SARFAESI Act calling upon the following borrowers
to repay the amounts mentioned against their respective name together with the interest thereupon at the applicable/contractual
rates as mentioned in the said notices within 60 days from date of receipt of the said notice along with further interest as
applicable, incidental cost, charges etc. incurred till the date of payment and/or realization as mentioned in the below Schedule.
SARPL has stepped into the shoes of original lender which has all the rights, title, interest of the secured creditor with respect to
financial assets. The borrowers mentioned hereinbelow have failed to repay the amounts due, notice is hereby given to the
borrower/s and the public in general that Authorized Officer of Shriram Asset Reconstruction Private Limited has taken
Possession of the secured assets described herein below in exercise powers conferred on him under Section 13(4) of the said Act
read with Rule 8 of the SARFAESI Act.

The borrowers and the Public in general are hereby cautioned not to deal with the below mentioned property/ies/secured assets and
any dealing with the property secured assets will be subject to the charge of Shriram Asset Reconstruction Private Limited for the
amount and interest thereon as per loan/Assignment agreement. The Borrowers/Co-borrowers/Guarantors/Mortgagors' attention is
invited to provisions of Sub-section (8) of Section (13) of the SARFAESI Act, in respect of time available, to redeem the secured assets.

g SHRRAM

Asset; Reconstruction

nation

Indore, Friday, October 16, 2026

HINDUJA HOUSING FINANCE LIMITED

Corporate Office: 167-169, 2nd floor, Near Little Mount Metro Station, Saipet, Chennai - 600015
Regional Office- Otfice No.153, 1st Floor, Orbit Mall, Vijay Nagar, Indore, MP - 452010
Email - auction@hindujahousingfinance.com

Appendix IV : Possession NOTICE (for Inmovable property)
Whereas, the undersigned being the Authorized Officer of Hinduja Housing Finance Limited (HHFL) under the Securitisation and Reconstruction
of Financial Assests and Enforcement of Security Interest Act 2002 and in exercise of power conferred under section 13(12) read with Rule 3 of
the Security Interest (Enforcement) Rules 2002, Demand Notice (s) issured by Authorized Officer of the Company to the Borrower(S) /
Guarantor(S) mentioned herein below to repay the amount mentioned in the notice within 60 days from the date of receipt of the said notice. The
borrower having failed to repay the amount, notice here by given to the Borrower(s) / Guarantor(s) and the public in general that the undersigned
has taken Possession of the property described here in below in exercise of powers conferred on him under Sub-Section (4) of the Section 13 of
the said Act read with Rule 8 of the Security Interest Enforcement rules, 2002. The Borrower's attention is invited to provisions of sub-section
(8) of section 13 of the Act, in respect of time available, to redeem the secured assets. The Borrower in particular and the public in general are
hereby cautioned not to deal with the property and any dealings with the property will be subject to the change of HHFL for an amount as
mentioned herein under with interest thereon.

@)

HINDUJA
HOUSING FINANCE

Name of Borrower/ Demand Notice Description of Secured asset .II?ate &f
Guarantor / Co-Borrower Date ype of
Amount Due (Immovable Property) Possession
MP/UJJ/AGAR/AD00000434  |18/08/2025 |Survey No 1146/1/2 P.H.No 56 House No 166 Gram Mana Tehsil Susner| 09/10/2026
Mr. Mohan Bhilala Rs1821431/- |Dist Agar Malwa, Ram Mandir Ke Pas, Rural, Susner, Madhya Pradesh, Physical
Mrs. Dhapu Bai India - 465447
MP/IDR/UJJN/A000002656 12-10-2025 |House 41 And 38,Gram Shatrukhedi, Near By Shampura Fanta, AGAR,| 09/10/2026
Mr. DILEEP BAGADAVAT Rs.489465/- |Madhya Pradesh, 465447 Physical
Mr. Mangi Lal Bagdavat
Mrs. Puri Bai
MP/MAN/MASR/A000001427 |09-09-2025 |Partof Land Survey No 464/1, P.H.No 41, Gram Barkhedi, at Gurjar Bardia| 12/10/2026
Mr. Jetram Gurjar Rs.11,99,308/- Road, Jaora, Rural, A lot, Madhya Pradesh, India - 457118 Total Area Physical
Mrs. Kali Bai Gurjar 9520.00 Sq.ft. (884.42 Sq.mt.) Bounded As - East: Owner's Self House,
Mr. Nagu Singh Gurjar West: Road, North: House of Jitendra Gurjar S/o Nagu Singh, South:
Owner's Self House and House of Ambaram S/o Kalu Ji
MP/MAN/MASR/A000000993 |19/03/2026 |House Panji No 59, Drone Patta Pno 63, Sno 207, Gram Barkhedi, Gram| 12/10/2026
Ms. SapnaManohar Rs.773651/- | Panchayat Gurjar Bardia, near By Lod Road, Jaora, Rural, A lot, Madhya|  Physical
Mr. Manohar Gurjar Pradesh, India - 457114 Bounded As - North - House Of Jitendra Singh S/0
Mr. Arjun Singh Gurjar Bhima Ji, South - House Of Bhanwarlal Singh $/0 Juwan Singh, East -
House Of Chain Singh S/o Bhura Ji, West - Road
MP/MAN/MASR/A000001336 |18-06-2025 |Plot No 69, S.No 207, PHNo 41, Gram Barkhedi, Gram Panchayat Gurjar | 12/10/2026
Mr. BAPU SINGH Rs.1024206/- |Bardia, Near by Mandir, Jaora, Madhya Pradesh, 457118, Ratlam, nearby | - physical
Mrs. RAJU BAI GURJAR mandir, Rural Jaora, Madhya Pradesh, India- 457118
MP/IDR/RTLM/A000002294  |11-08-2025 |Bhukhand No 100, Patwari Halka No 41, Gram Barkhedi, Near By| 12/10/2026
Mr. Rameshwar Gurjar Rs.880799/- |Hanuman Mandir, Jaora, Madhya Pradesh, 457118 Physical
Mr. Jagdish Gurjar
Mrs. Mankunwar Bai
MP/MAN/MASR/A000000575 (18-11-2024 | Residential House/plot No. 213 And 148 And Bhawan Paniji No. 297 | 14/10/2026
Mr. VIRENDRA SINGH Rs.9,79,678/- |Located At Ward No. 04 Patwari Halka No. 26, Village Banwada Physical
Mrs. Sapna Rathore Gram Panchayat Banwada Tehsil Jaora Dist. Ratlam Total Area: -
2088 Sq Ft Boundaries - East - Road And House Of Bhuwan Nanu
Ram, West - Yogendra Pita Nand Kishore Vyas, North - Land Of
Babu Vyas, South - House Of Bholaram Madhu Lal
MP/MAN/MASR/A000001447 13-02-2026 | Drone Patta Plot No. 66, Aabadi S. No. 304, PHNo. 26, Village Banwada, | 14/10/2026
Mr. Ajay Singh S/0 Bhanvar Singh |Rs. 9,80,475/- | Teh. Jaora, Dist. Ratlam (M.P), Village Banwada, Rural, Jaora, Madhya|  ppysical
Mrs. Binduraj Ajay Singh Pradesh, India - 457336 Total Area = 624 Sqft Bounded As - East - H/o
yh;sn'w :rhslill:lgl:la Kunwar W/o Bantu singh S/o0 Nagu singh, West - H/o Ratan singh Solanki, North -
Mr. Bhanvar Singh S/o Nagu Road, South - H/0 Bhuj Kunwar
Singh
MP/MAN/MASR/A000000696 |16/08/2025 |House Panji No 163 Ward no 03, PHNo 26,Gram Banwada,,Near By| 06/10/2026
Mr. BHANWAR SINGH Rs.809894/- |Hanuman MandirJaoraMadhya Pradesh,457336 Total Area= 475| ppysjcal
Mrs. GOPAL KUNWAR Square Feet or 44.12 Square Meter Boundaries - East - House Of
Jalamsingh, West - Common Road, North - Common Street, South -
House Of Arjunsingh

Borrower(s)/Guarantor's are hereby put to caution that the property may be sold at any time herein after by way of public
auction/tenders and as such this may also be treated as a notice under Rule 6, 8 & 9 of Security (interest) Enforcement Rules, 2002.
Authorised Officer Mobile No.- Vaibhav Shrivastav - 7987969803, Dharamveer Yadav - 82694 20174, Shivam Sharma - 75099
99827, Devanshu Tripathi - 8445634447, Saurabh Krishna- 70603 95936

Date: 16.10.2026 Authorised Officer - Hinduja Housing Finance Limited

DEBTS RECOVERY TRIBUNAL

Government of India, Ministry of Finance
Department of Finance Services, (Banking Division)
2nd & 3rd Floor, Sanchar Vikas Bhawan (BSNL Building), Residency
Road, Near Head Post Office, South Civil Lines, Jabalpur (M.P) 482001
Case No.: RC 509/2024 in 0.A. No. 165/2021
BANK 05 BARODA

S
M/S MAA BHAGWATI TRADERS
E-Auction No. 204/2026

Under mentioned properties will be sold by "on line e-auction" through website: https://baanknet.com for recovery of a
sum of Rs. 1,02,78,354.57 (Rupees One Crore Two Lakh Seventy Eight Thousand Three Hundred Fifty Four and Fifty
Seven Paise only) payable by you/him in respect of Recovery Certificate in 0.A. No.165/2021 issued by the Presiding Officer,
Debts Recovery Tribunal, Jabalpur with interest at 9.30% p.a. with simple Interest from 09-02-2021 and costs payable as per
recovery certificate till realization.

ate and Time of E-auction : 19-11-2026 Between 12:00 Hours and
fli: Specification of the Properties put for sale l:)pris:‘:/Reserve EMD/Bid price
Commercial Plot No.-06, situated at Diverted Land, Survey No.- | Rs.59,30,000.00 |Rs.5,93,000.00
6/4/28/MIN-1, admeasuring 0.0929 hectare, situated at Gram- (Rupees Fifty (Rupees Lakh Five
1. |Kardiyavardi, ahead of Near Airport Terminal, Tehsil & Distt.-Indore Nine Lakh Thirty | Ninety Three
_(rlr:'zl,"Property in the name of Shri Praveen Thakur S/o Gulab Singh Thousand only) | Thousand only)

Term and Conditions of Sale

1. All conditions of sale shall be governed by the provisions of the Recovery of Debts and Bankruptcy Act, 1993 read with the
Second & the Third Schedules to the Income Tax Act, 1961 and the Income Tax (Certificate Proceedings) Rules 1962 and also
guided by the Information Technology Act 2000 as amended from time to time.

2. Prospective bidder may avail online training from service provider:

Name of Auction Agency Bank Asset Auction Network (BAANKNET)

Helpline Nos. +91-82912 20220
Helpline Email Address support.baanknet@psballiance.com

. Mr. H.L. Pandro, Chief Manager, Mob. No.
Bank Officer

97531 78133

Date and Time of property inspection 02-11-2026 between 12.00.a.m and 4.00p.m

3. Intending bidders are advised to go through website: https://baanknet.com for auction bid form and details, terms and
conditions of sale before submitting their bids.

4. Bids should be submitted only online in the prescribed form along with a copy of identity document viz. the copy of PAN
Card, Address Proof and Identity Proof, E-mail ID, Mobile Number, in case of the company, copy of board resolution passed
by the Board of Directors of the company or any other document confirming representation/attorney of the company as an
attachment to the bid form. Bidder should satisfy themself with regard to correctness, measurement, encumbrances etc by
their own sources (Govt. Office) also later on DRT will not be responsible for this.

5. 10% of the upset price i.e. EMD/Bid price Rs.5,93,000.00 (Rupees Five Lakh Ninety Three Thousand only) must be
remitted towards EMD deposited in Wallet Bank Asset Auction Network (BAANKNET) hitps://baanknet.com and the
remittance must be clearly mentioned in the bid form.

6. Bids should be submitted on or before 17.00 Hours on 17-11-2026 online.

7. Acopy of the bid form along with its enclosure submitted online should also be sent to Recovery Officer, DRT, Jabalpur, 2nd

RELEVANT PARTICULARS Loan A N Name of the Borrower] Datel Time & 3rd Floor, Sanchar.Vikas Bhawan (BSNL Building), Residency Road, Near Head Post Office, South Civil Lines, Jabalpur so
1.| Name of the Corporate Debtor | JAGDISH CONSTRUCTION LIMITED oan Account No. Co-Borrower/ Guarantor/ Demand Notice Date & Amount & Type of astoreach atthe earliest. ) ) ) o ) o
along with PAN/CIN/LLP No. | CIN: U45202MP1990PLCO05700 | PAN: AABCJ0294K & Trust Details Mortgager Possession | | 8- Online bidding will commence from the highest bid quoted among the bids and the minimum increase for each bid will be
2./ Address of the registered office | 25, Jaroli Trade Centre, 1st Floor, In front of Jama - Rs. 60,000.00 (Rupees Sixty Thousand only). In case of bid received before closure of Auction window, there shall be an
Masjid, Neemuch, Madhya Pradesh- 458441 3%%%%?:’;10%%%2?;%13& 1) Mr. Imtiyaj S/o Nur Mohmmad L:ﬁ;log}i?;ixoRfﬁigzéﬁ?'fvzvémuuT:;E 'gil;(tty éz(')?]zsog:n automatic extension of 5 minutes in Auction time by the system.
3. URL of website Not Available 30609410001322 & & . Four and Twenty Two Paise Only) Sym.bolic 9. The refund of EMD of the unsuccessful bidders will be remitted to the same account from which the payment has been
4. Dfe;ailfj of platce whlere rtnzjority kgzmlﬂ}l, tl'l};(/i\l.”\:hmagl gTCL A&wla(r;?(ur, o Trustee of SARC Trust-16 |  2) Mrs- Tarmin Wio Imtiyaj as of 20-05-2026 Possession made and no inquiry in this regarq will be entertained. A”fter deposit of EMD by intending bidder they cannot withdraw the EMD
o red A o (G8) OL (R JOL (M ") Doscrpfion o he Secred Assefs (mmoveabe Propert: Al ece and pare of nd baring it No 6, ol ameasur || {1010 (ot 0 (RS gr[:;T|Z::(Si?:1l¥ht:dsgﬁgtﬁllet;\évlf:vt?ﬁeam Ghetiddershll it 25% of th bid amount (less
| - - — . ing area of 600 Sq. Ft. (55.76 Sq. Mtrs.), together with construction thereon, situated at - Village Nevri, P .H. No.06, Ward No.01, . property ) $, té hig °
5.| Installed capacity of main Not Available h : ' et . . . : EMD) on the next day on declaration, if the sale is knocked down in his/her favour, through RTGS/NEFT Current Account no.
ducts/ Serial No. 1168, Tehsil Hatpiplya & District Ujjain (M.P.). Bounded by:- East by: House of Ratanlal, West by: House of Riyaz, North ) . ; ’
products/ services by: Nali then House of Antarsingh and South by: Way 20020210000380 in the name of Recovery Officer, E-auction account, DRT Jabalpur with UCO BANK, NAVYUG COLLEGE
6.| Quantity & value of main products/ | Quantity- NIL ’ - BRANCH, JABALPUR. (IFSC Code:UCBA0002002),, and in default of such deposit, the property shall forthwith be put u
services sold in last financial year | \ialye-55 Crore (App.) 1) Mr. Sajjan Singh, S/o Laxman 27-05-2026 & Rs.4,74,487.88 13-10-2026 againand resold and am(ountdeposited as EMD will )be forfeited. P property putup
47170430000379 & Singh, 2) Mrs. Lalta Bai W/o (Rupees Four Lakh Seventy Four Thousand | @ 03:45 PM f i i o i o 2
7. 235 | 11. Highest bidder shall remit balance 75% of the sale amount along with poundage of 1% of sale amount plus Rs.10/- for
8 :;lunr:bedr Tflem;)llogfeels/ \t/vorlflm;n Last available audited financial statement Trustee of SARC Trust-16 | Sajjan Singh & 3) Mr. Lakashm | Four Hundred Eighty Seven And Eighty Eight | Symbolic each [?roperty separately within 15 days o; auction, to the Current gAccour?t no 2%020215000380 mentionped para No. 10
.| Further details including last avalable | Last available audited financial statements Singh Slo Andar Singh Paise Only) as of 20-05-2026 Possession ¢ , . . : .
financial statements (with schedules) | are for FY 2024-25. Details can be obtained __ i - — through RTGS/NEFT/Money Transfer, exclusive of such day, or if the 15th day be a Sunday or other holiday, then on the first
of two years, lists of creditors, relevant | from Re_solution Professional by sending an Description of the Secured Assets (Immoveable Property): All that piece and parcel of land bearing Residential House on Part] | office working day after 15th day. In default of payment within the period mentioned above, the property shall be resold after
dates for subseqluel:)r;t e\t/'ents ofthe g:pa'"aat&ishconstructionlimite d@gmailcom O‘LS“”G?V N:- 308?)2{_'*0&3' aﬂ“ﬁ_ai”f:”’a akfga of 2&535 Sq. 'l'_Jt (?34'£%SqéMtf5hv tggl;athelrzwnhl;:c{n;trucnonft&eriop, S'élfatid 3\7 Grs”] the issue of a fresh proclamation of sale. The deposit will be forfeited to the Government and the defaulting purchaser shall
; process aré avallableat. rpjagdishcol limited@gmail.c " ?; 'VS Nmrrath o HO- ; feMSIK a |Osn'e . 'Sg";t J{ﬁ"g(_ ; ) °";'R/|9N VS a;t y: House of Mr. Arjun Singh, West by: | | orfgit all claims to the property or to any part of the sum for which it may subsequently be sold.
. | Eligibility for resolution applicants | Eligibility criteria are mentioned in the detailed ud Road, North by: Rouse of Mr. Krupal singh and South by: House of Mr. Nen singh. 12. Property will be sold "As is Where is and No Complaint basis".

o e Ot O e oo o B o C2r 1) Mr. Jitendra Singh Thakur 28-05-2026 & Rs.14,10,320.90 13-10-2026 | [ 13. Properties wil not be sold below the upset price.
ode s avallable at SSn%inag'T;, e:r?a?;l at?so wion Frotessionatby 30609420001134 & Slo Indar Singh, 2) Mr. Tinku | (Rupees Fourteen Lakh Ten Thousand Three | @ 10:10 AM | | 14, Recovery Officer have the absolute right to accept or reject the bid or postpone/cancel the sale without assigning any
cirpjagdishconstrlictionIimited@gmail.com Trustee of SARC Trust-16 | S/o Indar Singh & 3) Mrs. Kavita | Hundred Twenty and Ninety Paise Only) as of Symbol_ic reason.
Wlo Jitendra Singh Thakur 20-05-2026 Possession | | 45 |ntending bidders are advised to peruse copies of the title deed available with the CH Bank and also check the identity and

10,/ Last date for receipt of expression
of interest

| Date of issue of provisional list of
prospective resolution applicants

| Last date for submission of

10.11.2026, Tuesday Description of the Secured Assets (Immoveable Property): All that piece and parcel of Diverted land bearing Khasra No. 174/2,

total admeasuring area of 111.52 Sq. Mtrs., together with construction thereon, situated at - Village Malpura, P.H. No. 10, Serial No.
2236, within the limits of Grampanchayat Malpura, Tehsil Sonkatch & District Dewas (M.P.). Bounded by: - East by: Own Bada,
West by: Local Way, North by: House of Sobhal Singh and South by: House of Bhadar Singh.

correctness of the property details and encumbrances etc from their own sources also. DRT will not be responsible for
correctness of same.

16. The bidders may participate in the e-auction by quoting / bidding from their own offices / places of their choice. Internet
connectivity shall have to be ensured by each bidder himself. DRT/ Bank / Service Provider shall not be held responsible for

20.11.2026, Friday

s

25.11.2026, Wednesday

objections to provisional list 4557043000210 & 1) Mr. Bahadur, 25-05-2026 & Rs.3,53,171.22- 13-10-2026 | | theinternet connectivity, network problems, system crash down, Power failure etc.
13 Date of issue of final list of 05.12.2026, Saturday 32760460003262 & Slo Hiralal & (Rupees Three Lakh Fifty Three Thousand One | @ 10:25AM | | 17. Highest bid will be provisionally accepted on "subject-to-approval® basis and the highest bidder shall not have any
prospective resolution applicants 2) Mrs. Sita Bai Hundred Seventy One and Twenty Two Paise Only)| Symbolic Jaht/ti i i ) inhi
) . . . Trustee of SARC Trust-16 . ) y y Y ymboli right/title over the property until the sale is confirmed in his/her favour.
-{Date of issue of information 10.12.2026, Thursday Wio Bahadur as of 20-05-2026 Possession | | 13 The sale attracts Stamp Duty, Registration Charges, etc. as per relevant laws.

memorandum, evaluation matrix
and request for resolution plan to
prospective resolution applicants
.| Last date for submission of
resolution plans

Description of the Secured Assets (Immoveable Property): All that piece and parcel of land bearing Plot/House No. 100, total
admeasuring area of 720 Sq. Ft.( 66.89 Sq. Mt.), together with construction thereon, Part of Khasra No.161, Gram - Jelyakhedi, P.H.

No. 114, within the limits of Grampanchayat Jelyakhedi, Tehsil Mahidpur District Ujjain (M.P.). Bounded by:- East by: Common
Road, West by: House of Ratanlal, North by: House of Govardhanlal and South by: Common Road.

19. Sale Certificate will be issued only in the name/names of the bidders whose name/names are mentioned in the bid form.
20. No request for inclusion/substitution of names, other than those mentioned in the bid, in the sale certificate will be
entertained.

21. Bidders should not disclose their User ID as well as password and other material information relating to the bidding to

>

09.01.2027, Saturday

16, Process email id to submit cirpjagdishconstructionlimited@gmail.com 1) Mr. Mehbub Shah Fakir 5. . 13-10-2026 anyone to safeguard its secrecy.
Expression of Interest Pi2g g :ggggﬁgggggig g Slo Mohamad Shah & 27Sit;fy2%2‘gus;§:& ‘E’%oﬁﬁtzyrég n?::;?:er I;::;h @ 01:20 PM 22. Bidders may encounter certain unforeseen problems such as time lag, heavy traffic, system/power failure at the Bidders
17, Details of the Corporate Debtor's | UDYAM-MP-33-0000518 Trustee of SARC Trust -16| 2) Mrs: Salma Bee Wio Thirty One Paise Only) as of 20-05-2026 Symbolic end. Toavoid losing out on bidding because of above-mentioned reasons, itis advised not to wait for the last moment.
Registration Status as MSME Mehbub Shah Possession | |93 The e-auction service provider, the officials of the Bank, including their men, agents, servants, etc., facilitating the e-
i Sd/- Description of the Secured Assets (Immoveable Property): All that piece and parcel of land bearing Plot/House No. 89, Panchayat auction sale, shall maintain absolute strict confidentiality of the particulars of the bidders participating in the e-auetion sale.
) . Rishabh Chand Lodha | [ Reqgister No. 89, total admeasuring area of 660 Sq. Ft., together with construction thereon, Part of Survey No. 173, situated at Village | | pjage: Jabalpur Ms Priti Desai
R;sec;ﬂtl%noerlcg%slzgxaa g{/fsgg(l)%?;%tﬁcgg?sbﬂl;gg - Hanumantiya, P.H. No. 69, within the limits of Grampanchayat Laliyana, Tehsil Jaora & District Ratlam (M.P.). Bounded by:- East Date"23-09-2l]28 Recovery Officer-|
E-5, Basant Vihar, Bhilwara, Rajasthan — 311001 by: House of Rustam Shah, West by: House of Hussain Shah, North by: Open Land and South by: Common Road. Debts Recovery Tribunal

AFA Valid Upto : 31.12.2026
Regd. E-mail with IBBI: rishabhlodha57 @gmail.com

Date : 16.10.2026 Authorized Officer, Shriram Asset Reconstruction Private Limited

Place: Bhilwara

Govt. of India, Ministry of Finance
Jabalpur (M.P. & C.G.States)

(Acting in its' capacity as Trustee of SARC Trust-16)




